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FT.3MT. 1979(3N).— T TTHTT ATATHAH, 1956 (1956 FT 48) T & 3 % WS (F) GTLT T& TR
FT AR Fd gU, Frx GIHY, T qaed AT TSN AT, ARG LR 6 ATIga=r §e1r
T3, 1624(31) T 28 fAawa, 2006, ST 9T & TSI, AT, AH-11, @ 3, 3U-ave (i) § fa=is
28 foawaw, 2006 &1 T g5 off, § Meferiaa denas Fdr g, 7971 Fegar qfas aqrdr &

[F] “TTSTEa TARIE ATIRET, TAMAATS” Meal & w19 97 T e e s, van, T
TISTHT, T 916 STaeToa o S

TTEETTuit: Ho SATA=T S&dT U3 1624 (3) faar+ 28 Fawaw, 2006 FT T 6f 7% of, ST
AT o TSI, ST, AT-11, @< 3, I9E (i) i 28 fawaw, 2006 1 YaTfard g off|
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM

New Delhi, the 20th April, 2026
S.0. 1979(E).— In exercise of powers conferred by Clause (a) of Section 3 of the National Highways Act, 1956
(48 of 1956), the Central Government hereby makes the following amendments in the notification of the Government
of India in the Ministry of Road Transport and Highways No. S.0.1624 (E) dated the 28th September, 2006, published
in the Gazette of India, Extraordinary, Part—II, Section 3, Sub Section (ii), dated the 28rd September, 2006 and

corrigendum as follows:

[a] for the words “Revenue Divisional officer, Kulithalai”, the words “The Special District Revenue officer,

LA, National Highways, Erode” shall be substituted.

Foot Note: The principal notification was published vide number S.0. 1624 (E) dated the 28th September,
2006, published in the Gazette of India, Extraordinary, Part —II, Section 3, Sub Section (ii), dated the 28th
September, 2006.

[F. No. NHAI/11012/49/2005/LA-04/BOT-1/3al Corr]
SHAIKH AMINKHAN, Director
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